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- -OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
S WEST DISTRICT, TIS HAZARI COURTS, DELHI

vv'*:‘ _ 4
No 24/~ /4 Cirl./Genl. /West/ THC/2024 pated__ 0 &/ 3Py
CIRCULAR

N

Sub: Notification regarding revocation of suspension of Advocate.

Forwarded copy of Endorsement Letter No. 17224-17354/Genl./Misc./Circulation/2024

" Dated 02.03.2024 received, on the subject cited above, Ms. Barkha Gupta, Ld. Officer Incixarge,
General Branch, Central District/District Judge (Commercial Court), Tis Hazari Courts, Delhi along
with copy of Notification Bearing No. 65/Gen/SF/2024 Dated 22.02.2024 of Honorary Secretary,
The Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marga, New Delhi -~ 110049

to circulate the information for necessary action/compliance to:~

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi.

2. The Hony. President, Bar Association, Tis Hazari Courts, Delhi.

3. The Hony. Secretary, Bar Association, Tis Hazari Courts, Delhi.

4. The Chairman, Website Committee, Tis Ha'zari Courts, Delhi with the request for uploading
't +the same on Centralized Website through L./~\=YERS as well as on the Website of West District.

8, ‘Reader to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

6. The“R“&l Branch, West District, Tis Hazari Courts, Delhi with the request for uploading the

same on LAYERS.

.

(Ajay Gupta)

District Judge (Commercial Court) -05/
Officer Incharge General Branch,

West District, Tis Hazari Courts, Delhi

Enclosure:~ As above.
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